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THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHRI BRAJAMOHAN MOHANTY)
(a) to (c). It is presumed that the
Question relates to the Super Bazar,
Delhi which is under the administra-
tive control of this Ministry. The
Vice-President of the Super Bazar,
Delhi is not enjoying any privileges
and perks over and above the normal
entitlement.
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Shortage of essential Commodities

751. SHRI CHITTA MAHATA: Will

the Minister of CIVIL SUPYLIES be
pleased to state the extent of short-
age of essential commodities in the





